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oft gdtw FEW WA (dha
W) : wEaw WHIT, IFT gIT F
fazd) & =7 *t az3 ®9r g1 H9
Tifza frar 3

weqer wEtew : A IFA TG
famwz Z1f5ro

ot gfedao @grge : 247 377 4
Afew frar 21

wene wgyey : Alfza fzar @y
T A1, HIT AT A FIAE

SHRIMATI PRAMILA DANDA-
VATE (Bo>mbay North Central) : Sir,
Mr. Bu:a Singh, Parliam:ntary Affairs
Minister and Madam Iadira QGandhi
have promised that the Dowry
Prohibition Bill would be introduced
in this session. But nothing has been
done so far. I want the Parliamentary
Affairs Minister to siy something
whether the Bill will be introduced
in this session.

SHRT AMAR ROYPRADHAN
(Cooch B-har) : Sir, yesterday Indian
Airlines Flight No 490 from Patna to
Delhi was hijacked. I was a passenger
of that flight. It was hijacked in
Lucknow. Ultimately it was found
that some rclative of Mr. Billimoria,
the General Manager of Indian
Airlincs has been travelling ™’

(Interruptions)
aeas wgyaw : 17 fam F7 AT
qT &G & HF 7 AUAT§ )
It is not like this.

(Interruptions)®

MR. SPEAKER : Not allowed.
You give it to me in writing. I will
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find out. Mr. Amar Roypradhan, you
are a scnsible Mcmber. You write to
me and I will get the things looked

*Not recorded.

into. T will find out

(Interruptions)

HeqT AW ¢ AT GEIY AT
12T 21 | FA-FAT TAFT & qra 7

Farg AT w91 AT A Fyeaer Y
I 7, 77 {5 a7 50 ArFAr 0w
AT AT 2T )

— . ——

12.22 hrs.

PAPERS LAID ON THE TABLE

Notifieations under Essential Commo-
dities Act and Review on and Report of
North-Eastern  Regional Agricultaral
Marketing Corporation Ltd., Gauhati
for 1932-33.

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRI BHAGWAT
JHA AZAD) : [ beg to lay on the
Table—

(1) A copy cach of the following
Notifications (Hindi and
E-glish versions) under sub-
scetion (6) of section 3 of
the Esscatial Commodities
Act, 1955 :—

(i) The sugar (Price Deter-
mination for 1983-84
Production) Amendment
Order, 1984 published
in  Notification  No.
G.S.R. 306 (B) in
Gazctte of India dated
the 27th April, 1984,

(i) G.S.R. 307(E) published
in Gazette of India
dated the 27th April,

- 1984 contaning Corri-

to Notification
28 (B

genda
No. GS.R.
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published in Gazette
of India dated the 11th
January, 1984. [Placed
in Library. See No. LT-
8322/84.]

(2) A copy ecach of the following
papers (Hindi and English
versions) under sub-section
(1) of section 619A of the
Companies Act, 1956 :—

(i) Review by the Govern-
ment on the working
of the North Eastern
Regional  Agricultural
Marketing Corporation
Limited, Gauhati, for
the year 1982-83.

(ii) Annual Report of the
North Eastern Regional
Agricultural Marketing
Corporation Limited,
Gauhati, for the year
1982-83 along with
Audited Accounts and
the comments of the
Comptroller and Anditor
General thercon. [Placed
in Library, See No. LT-
8323/84.]

Notification under Coconut Develop-
ment Board Act, Revlew on and Annaal
Report of Andaman and Nicobar Islands
Forest and Plantation Development Cor-
poration Ltd., Port Blair for 1982-83 and
Annual Report of and Review on Indian
Dairy Corporation, Baroda for 1982-53 etc.

THE MINISTER OF STATE IN
MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA) : I
beg to lay on the Table :—

(1) A copy of the Coconut
Development Board Recruit-
ment  Regulations, 1984
(Hindi and Bnglish versions)
published in Notification
No. G.S.R. 13 (E) in Gazette
of India dated the 10th
January, 1984, under section
21 of the Coconut Develop-
ment Board Act, 1979,

© 1984

(2)
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[Piaced in Library. See No,
LT-8324/84.)

A copy cach of the following
papers (Hindi and English
versions) under sub-section
(1) of section 619A of the
Companics Act, 1956 :—

(a) (i) Review by the Govern-

ment on the working of
the Andaman and
Nicobar Islands Forecst
and Plantation Develop-
ment Corporation
Limited, Port Blair, for
the ycar 1982-83.

(i) Annual Rcport of the
Andaman and Nicobar
Islands Forest and
Plantation Developmont
Corporation Limited,
Port Blair, for the year
1982-8% along with
Audited Accounts and
the comments of the
Comptroller and Auditor
General thereon. [Placed
in Library. See No. LT-
8325/84 ]

(b) (i) Review by the Govern-

ment on the working of
the Indian Dairy Cor-
poration, Baroda, for
the year 1982-83,

(ii) Annual Report of the
Indian Dairy Corpora-
tion, Baroda, for the
year 1982-83 along with
Audited Accounts and
the comments of the
Comptroller and Auditor
General thereon.

(3) A statement (Hindi and

English versions) showing
reasons for delay in laying
the papers mentioned at (b)
of item (2) above. [Placed in
Library. See. No. LT-
8326/84.]



